649 Written Answers

THE DEPUTY MINISTER oF
FINANCE (SHrR1 B. R. Buacat): (a)
No loan has been advanced by the
World Bank;

(b) Does not arise.
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F[NUMBER OF ELECTION PETITIONS FILED
AGAINST ELECTIONS TO PARLIAMENT
AND STATE LEGISLATURES

15. Surt NAWAB SINGH CHAU-
HAN: Will the Minister of Law be
pleased to state:

(a) the number of election petitions
filed against elections to Parliament
and State Legislatures;

(b) the number of such petitions so
far disposea of; and

(c) whether any petition relating to
the first General Elections is still
pending disposal; if nct, the date on
which the last petition was disposed
of?]
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7[Tue MINISTER or LAW (SHR
A. K. SEN): (a) Sixty election peti
tions again-t elections to Parliamen
and 415 election petitions agains
elections to State Legislatures wer
filed before the Election Commissiol
after the General Elections of 1957.

(b) Sixteen election petitions wer
dismiszed by the Election Commissio
for technical defects, 2 were with
drawn by the petitioners and 251 hav

been disposed of by the Electio
Tribunals.
(c) No; the last petition was dis

posed of on the 26th November, 1956.

DATE FOR DISCUSSION OF THI]
CHAGLA COMMISSION REPORT

BHUPESH GUPTA (We:
Bengal): May I know what date wi
be fixed for the discussion of tr
Chagla Commission Report? Tt
other House is discusging it day afte
tomorrow and the date has bee
announced in advance. It seems th:
the Government is cold so far as i
discussion in this House is concernes

SHRI

Mr. CHAIRMAN: You will have th
discussion on Thursday.

Dr. R. B. GOUR (Andhra Pradesh)
We suggested to have it simultaneous

ly.
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